
63 Written Answers [ RAJYA SABHA ] to Questions 64 

 
in Delhi is being undertaken by M/s Keltron, 
a public sector company of Kerala 
Government. Before talcing a decision to 
instal a traffic signal, a feasibility study is 
carried out keeping in view the warrants laid 
down by the Indian Road Congress. These 
relate to (i) minimum vehicular volume; (ii) 
interruption of continuous traffic; (iii) 
minimum pedestrian volume; and (iv) past 
accidents experience. 

Kabri  Masjid Ram Janam Bhoomi 

1395. SHRI  SHANTI  TYAGI; 
SHRI    SHIV    PRATAP 
MISHRA; 
SHRI   MENTAY     PADMANA-

BHAM: 
DR.   NAGEN   SAIKIA: 
SHRI   MOHAMMED      AFZAL 

alias  MEEM  AFZAL: 
MAULANA  OBAIDULLAH 

KHAN AZMI; 
SHRI  SOM  PAL: 
SHRIMATI   MIRA   DAS: 
SHRI  CHIMANBHAI MEHTA: 

Will the Minister of HOME AFFAIRS 
bt  pleased to state: 

(a) whether Government are aware of the 
Uttar Pradesh Government's and V.H.P.'s 
moves on Babri Masjid Ram Janam  Bhoomi; 

(b) if so, whether Government would 
direct the Uttar Pradesh Government that 
Babri Mosque should not be demolished nor 
its structure transferred to other place; 

 

(c) whether the U.P. Government 
propose to acquire the disputed site for the  
construction  of  the   temple; 

(d) if so, whether there is any legal basis  
for  the  same; and 

(e) what is the Central Government's 
reaction in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRV OF PARLIAMENTARY 
AFFAIRS \ND MINISTER OF STATE IN   
THE       MINISTRY      OF      HOME 

AFFAIRS (SHRI M. M. JACOB): (a) to (e) 
The matter is sub-judice and the issues 
primarily concern the State Government. As 
such no direction to State Sovernment   is   
called   for. 


